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The MinJster of Commerce (Sbri 
J[anUDgo): (a) Against a demand of 
1,36,054 tonnes of cement, in 1961, a 
quantity of 40,612 tonnes ,",as allotted 
to the tea industry. 

(b) The question of expediting 
movement of cement to the tea estates 
was raised at the meeting of the 
Executive Committee of the Tea 
Board held on the 13th December, 
1961 at Shillong. 

(C) Keeping in view the acute short-
age of cement in the country, Govern-
ment have been endeavouring to meet 
the tea industry's requirclXlI.'nts to the 
extent possible. Efforts are also being 
made by the Tea Board to expedite 
movement of cement to tea gardena. 

Col. Bhattacharya 

°149. Shri Bibhuti )flshra: WIll the 
1'rlme MInIster be pleased to state: 

(a) the steps taken by Government 
of India to get Col. Bh.3ttachurya re-
leased from Pakistan; and 

(b) the attitude of Pakistan Govern-
ment towards this issue? 

The Deputy Minister of Elo.\ernal 
Affairs (Shrimati Lakshmi !Wenon): 
(a) The House will r~aU 1hat the 
matter was discussed fully during the 
course of the Special Debate en 29th 
November, 1961. Since then Shri 
Ghatak, the Indian Lawyer engaged 
by Lt. Col. Bhattacharya's family, has 
taken stepg to draft nn appeal which 
is to be filed. by Lt. Col. Bha ttatharya. 

(b) The Pakistan Governmcnt has 
not indicated its attitude tow9rds this 
issue. 
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Wage Board for Coal IndUBtr7 

{ Shri Tangamani: 
°151. Shri T. B. Vittal Rao: 

Will the Minister of Labour ani 
Employment be plcased to stabe: 

(a) whether Wage Board for 
workers in the Coal Industry has been 
set up; 

(b) if so, names of the members; 
and 

(C) the terms of .:eferencc? 

The Deputy MInIster Clr LabGDr 
(Sbrl Abid Ali): (a) to (e). It is pro-
posed. to appoint a Wage B.l&rd. The 
details are under consideration 

Produetion of Drup 

·153. Sbri P. C. Borooah: Will the 
Minister of Commwce and lndustrT 
be pleased to state: 

(a) whether there is a scheme for 
doubling the production potential or 
drugs in the country liuring the Third 
Five Year Plan period; 

(b) if so, the cost of :he scheme; 
and 




